
Date of 
receipt

 Amount 
claimed 

 Amount 
of claim 
admiited  

Nature 
of claim

Amount 
covered 

by 
gurantee

Whethe
r related 
party? 

% of 
voting 

share in 
CoC

1
2
3

 Amount 
of claim 
under 

verificati
on 

Remarks, 
if any

(Amount in ₹)

I C Textiles Limited 
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